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NOTIFICATION No. 03/2022 C —1. 

The High Court of Andhra Pradesh, in exercise of the powers conferred 
under Article 235 of the Constitution of India read with Rule 26(3) of the A.P. 
Judicial Ministerial and Subordinate Service Rules, 2019 and all other powers 
enabling thereto, is pleased to order the following transfers and postings: - 

Sl.  
No. 

Name and designation  
of the individual 

Posted as 

(1) (2) (3) 
1 Smt. P. Kanaka Lakshmi 

Stenographer Grade-I and paper 
promotee of the Unit of the District 
Judge, Visakhapatnam 

Chief Administrative Officer, Special 
Court for trial of offences against  
Women-cum-V Additional District 86 
Sessions Court, Vizianagaram. 
(post kept vacant) 

2.  Sri W. Veera Raju, 
Senior Superintendent, and  
paper promotee of the Unit of the District 
Judge, Visakhapatnam 

Chief Administrative Officer, Special 
Sessions Court for trial of cases under 
SC/ STs (POA) Act, 1989-cum-VIII  
Addl.District 86 Sessions Court, Eluru, West 
Godavari District. 
(post kept vacant) 

3.  Sri R.V.S.Kamalakar, 
Senior Superintendent and paper 
promotee of the Unit of the District 
Judge, Visakhapatnam 

Chief Administrative Officer, Principal 
District 86 Sessions Court,  
Vizianagaram. 
(post kept vacant) 

4.  Smt Ch. Subhadra, 
Stenographer Grade-I and paper 
promotee of the Unit of the District 
Judge, Vizianagaram 

Chief Administrative Officer, Spl Court 
for Speedy trial of offences under the 
Protection of Children from Sexual 
Offences Act, 2012 (POCSO)  
Visakhapatnam (New Court) 

5.  Smt T. Suryakala, 
Senior Superintendent and paper 
promotee of the Unit of District 
Judge, Vizianagaram. 

Chief Administrative Officer, Special 
Sessions Court for trial of cases under 
SCs/ STs (POA) Act 1989-cum-IV 
Additional District Sessions Court,  
Srikakulam._ 
(post kept vacant) 

6.  Sri K.V.V.L.N.Gupta, 
Chief Administrative Officer, 
Additional District 86 Sessions 
Court, Sompeta, Srikakulam  
District. 

Chief Administrative Officer, XIV 
Additional District 86 Sessions Court, 
Vijayawada, Krishna District. 
(post kept vacant) 

 






